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From,
Vacation Judge,
Simdega.

To,

The Registrar General,
Hon’ble High Court of Jharkhand,
Ranchi.

Ref : Letier No. 260/R&S, dated 16.08.2022 of Hon’ble High Court of
Jharkband, Ranchi. :

Stmdegs, dated the 5th Day of November, 2024,
Six,
with teference to Hon'ble Court’s letter no, 260/R&S, dated
16.08.2022, 1 am furnishing herewith the information for the Month of Ccleber

2024

regarding Comunercial Couyds in pr escribed format helcundm
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This is for your goodself’s kind information and needful.
Yours Palthfully,

W

Vacation Judge
/- Simdega.



